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Residential High School, Rajamundry
has been fully utilised by the School;
and

(b) whether the hostels have been
compleied or the work is still in
progress?

The Minister of Education (Dr. K.
L, Shrimali): (a) Yes, Sir.

(b) The building is reported to be

almost complete. -

Stadents’ Hostels for Gulburga
Engineering College

“~" 872, Shrl Madhusudan Rao: Will
the Minister of Scientific Research
and Cultural Affairs be pleased to
refer to the reply given to Unstarred
Question No. 1209 on the 9th Decem-
ber, 1959 and state .

(a) the further progress made in
‘the construction of students’ hostels
for Gulburga Engineering College;

(b) whether any further amount
over and above the sum of Rs. 1 lakh
has been sanctioned; and

(c) if so, what is the total amount?

The Minister of Scientific Research
and Cultural Affairs (Shri Huma-
yun Kabir): (a) According to & re-
port received from the College, one
of the three wings of the hostel has
been constructed upto the door level.

(b) and (c). A further sum of
Rs, 50,000 has been sanctioned. Vi

Children of Working Mothers in
Andhra Pradesh

$73. Shrimati Laxmi Bai: Will the
Minister of Education be pleased to
state:

{a) the number of children of
working mothers enjoying the special
amenities given by the Central Gov-
ernment through the Central Social
Welfare Board in Andhra Pradesh;

(b) the places where the units arec
functioning at present; and

{e) the amount earmarked for this
year and spent so far for this Scheme
in Andhra Pradesh?
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The Minister of Education (Dr. K.
L. Shrimall): (a) The Central Social
‘Welfare Board has initiated and is
assisting a number of programmes
for child welfare. It is not possible
to indicate the number of children of
working mothers from the total
number of children receiving benefits
under these programmes.

(b) and (c). No State-wise or item-
wise allocation of funds is made by
the Central Social Welfare Board.
Information about the Centres/Insti-
tutions for chilq welfare run or
assisted by the Board in Andhra
Pradesh is being collected and will
be laid on the Table of the Sabha as
soon as possible.

Centres for Adult Womep in Andhra
Pradesh

874 Shrimatl Laxml Bal: Will the
Minister of Education be pleased to
state:

(a) the total number of condensed
course centres for adult women func-
tioning in Andhra Pradesh with
grant given by the Government of
Indig and their location; and

(b) the strength of pupils at each
centres?

The Minister of Education (Dr. K.
L. Shrimali): (a) A statement is laid
on the Table of the Sabha. [See Ap-
pendix II, annexure No., 40].

(b) The grant of the Central Social
Welfare Board is intended for impart-
ing training to batches of about 25
students in each unit whereas the
Government Special Schools for Adult
Women admit 40 candidates to the
1st year class.

1.AS. Officers on States Cadre in
Central Government

875, Shri Manabendra Shah: Will
the . Minister of Home Affairs be
pleased to state:

(a) what is the normal tenure of
deputation of LA S, officers on States
cadres with the Union Government;
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(b) how many such officers are at
present on deputation with the Cen-
tral Government; and

(c) how many of them have over-
stayed their normal tenure and the
reasons therefor?

The Minister of State in the Minis-

try of Home Affairs (Shri Datar):
(a) Joint Secretary 5 years
Dy. Secretary* .. 4 years
Under- Secretary 3 years.

(b) 218.

(¢) 22. Most of them have been
given short extensions of tenure in
the public interest.
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Free Education in Tripura Schools

877. Shri Bangshl Thakur: Will the .
Minister of Education be pleased to
state:

(a) whether it is a fact that free
education has been introduced up to
Class VIII in Tripura; and

(b) if, so, the names of the schools
in which it has been so introduced?

The Minister of Education (Dr. K
L. Shrimali): (a) and (b). It has
been decided by Government that no
tuition fee should be charged upto
Class VIII from the next academic

ion. This decision will apply to
all Government Schools (including
schools run by the Territorial Coun-
cil) and recognised private Schools
aided by the Government.

Temporary Employees
878. Sh-i Ram Garib: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of Government
servants who have served for more
than 10 years on the 1st January, 1960
and still continue to be temporary;
and

(b) the steps Government propose
to take to make them permanent?

The Minister of State in the Minis-
try of Home Affairs (Shrl Datar):
(a) The information is being collect-

.ed and will be laid on the Table of

the House as early as possible,

(b) It is the policy of the Govern-
ment that the bulk of the temporary
posts which have been in existence
for more than three years and which
are required on a long term basis
should be made permanent. Orders
in the matter are summarised in
statement given below. Confirma-
tions against posts so declared perma-
nent are made in accordance with the
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